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SHRI PRANAB MUKHERJEE: Sir, so far 
as this particular garden is concerned and 
about what the West Bengal Government is 
going to do, I have no information now, but I 
can give the information to the hon. Member 
later. 

MR. CHAIRMAN: You will look it up. 
Now we will proceed to the next item of 
business. Papers to be laid 0n the Table. 

PAPERS LAID ON THE TABLE 

The  Companies   (Acceptance    of  De-
posits) Third Amendment Rules, 1980 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI SITA RAM KESRI): Sir, 
on behalf of Shri Shiv Shankar, I beg to lay 
on the Table under sub-section (3) of section 
642 of the Companies Act, 1956, a copy (in 
English and Hindi) of the Ministry of Law, 
Justice and Company Affairs (Department of 
Company Affairs), Notification G.S R. No. 
380(E), dated the 24th June, 1980, publishing 
the Companies (Acceptance of Deposits) 
Third Amendment Rules, 1980L [Placed in 
Library. See No.   LT-1028/80]. 

Review on the Annual    Report  and 
Accounts    (1978-79T of    the    Indian 

Farmers Fertilizer Cooperative Limited, 
New Delhi 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND CIVIL 
SUPPLIES (SHRI Z. R. ANSARI): sir, on 
behalf of Rao Birendra Singh, I beg to lay on 
the Table a copy (in English and Hindi) of the 
Review on the Annual Report and Accounts 
of the Indian Farmers Fertiliser Cooperative 
Limited, New Delhi, for the year 1978-79. 
[Placed in  Library.      See No.     LT-
1009/80.] 

Review on the Working of    the All India 
Handloom    Fabrics    Marketing Co-

operative Society Limited, Bombay for the 
year 1978-79 

SHRI Z. R. ANSARI: Sir, I also beg to lay 
on the Table a Review (in English and Hindi) 
by Government on the working of the All 
India Hand-loom Fabricg Marketing 
Cooperative Society Limited, Bombay, for 
the year 1978-79. [Placed in Library. See No. 
LT-1000V80.] 


